
P~No.197/17/78- IT(AI) 
GOVERNNENT OF INDIA 
MINISTRY OF FI N~NCE 

( DEPARTMENT OF REV ENUE ) 

NEW DELHI:OATE THE 3rd Oct ., 1979. 

NOTIFICATION 
l'Nro r~t' TAX 

Nb.3025(F.Na.197/17/78-IT(AI): In exercise f the power s c o n fe~r e~ 

by clause {v) of sub-section ( 23C) of sect· on 10 of the Income-tax 
Act, 1961, (43 of 1961) , the Ce nt r al Gover ment hereby notifies 
'Nilgiris Dioce san Society , Octacamund' fo the purpose of the sa id 
s ection for the asse.ssment years 1977-781 1978-79 nnd 1979-80. 

Sd/­
J.P . SH AR MA ) 

DIRECTO , GOVE RNMENT OF I NOlA 

To 

lihe Mana ger , 
Gove rnment of India Press , 
Ring Road, Mayopuri Industrial Aren, 
(Ne~r Rajouri Garde n), New Oolhi . 

Cop y to: .. 

1. Nilgiris Diocesa n Society, Bishops Hous 1 Octacamund . 
2 . The Commi ssioner of Income tax, Coimbat 1re with r efe rence 
to his letter Nu.C.1491( 9 )/77-78/CBE dated 31.8.79. 
3 . A-ll Commissioners of Inc ome-tax=. 
4. Director s of Insp8 ction (IT)/(R&S)/(P&P )/(lnv .l, Ne w Del hi • 
. 5. Direct or of O&r~ Sorvices( Income- tax), 1st Floor, A'i wan-a-Ghalib. 

Mata Su ndri l ane 1 Now Delhi ( 5 copies) · 
6 . All Offi ce rs & Sections o f I.T. W i ng o C.B.D.T., New Del hi . 
7. Comptroller & ~uditor General uf Indi a Naw Delhi (20 copie s) . 
a. Bullet in Secti on of Dto. of Ins.(RS&P) New Delhi (5 copies). 
9 . Dire ctor of Training, IblS(Dir ect Taxes .r Sta ff College , 

. Nagpur( 5 cupies) . 
10.Shri MoB.Rao , J~i nt Socy., Ministry of Law, Justice & Compan~ 

A·ff_airs, (Dep.artment of Le g~l Affair s) Now Delhi. 
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